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10 Porters of New Delhi Station
Discharged

1886, SHR} AJIT BAG: Will the
Minister of RAILWAYS pe pleasej to
state:

(2) whether the railway authorities
recently discharged 10 porters of the
Neyw Delhi railway station;

(by if so, reasons therefor;

(¢) whether those porters were
licenseq porters; and

(d) if not, the details of their locus
standi of functioning in the railway
station for a long time?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAIL-
LIKARJUN): (a) to (d). six licensed
porters were discharged in September
1980 on charges of indulging in mal-
practices.

Indian Studenis Abroad for Higher
Education

1887. DR. VASANT KUMAR PAN-
DIT. Will the Minister of EDUCA-
TION be Dleased {o state:

(a) whether Government maintains
a record/register of all Indlan Stu-





